Ampexure-5
Namqe of the corporate debtor:

-=++3 Date of commenceme pi of liquidation: ..... sesvsrasaeannnnd List of stakeholders as on:

St mirttaridesernrssnsnisanny
e

-
List of operatiomal creditors (Government U:@\\
< (Amount in %)
Sl Details of Clajmant Details of ¢jaim Details of claim uaamn\g\ Amount [Amount Amount |Amount of Remarks,
No. received ~ of of any of clajm|claim if any
Department Government |Date of|Amount |Amount Nature|[Amount — [Whether |% share con tingenfmutual [rejected {under
receipt [claimed [of claim |of covered by |lien / intotal |claim  |dues, verification|
o~
admitted n_u_.a\:n: or attachmentjamount that
-~ [attachment{remaved? |of claims Eww%m
- : i set o
2 pending  |(Yes/No) |admitted
- disposal
— — ]
Z

~ o A) - Annexure-6 < i
LT Eox Po1g hJ\,V d.vf@&.,;\:
Name of the corporate debtor: ,.............. .Uuﬁa_.ccinzsnm:_maam _Ecaszaz.

GRERLI R W:» of stakeholders as op: ﬁJ @ (] w) /Q Wlw

SrasveadNssrravenntiasan,

List of operational ereditors (other than Workmen, Employees and Government Dues) p,n Vin Coap el

(Amount in %)
SL [Name of | Details of claim Details of claim admitted Amount of{Amount Amount |Amount of Remarks,
No. |creditor received contingent |ofany [of claim|claim under if any
Date of |Amount [Amount |Nature [Amount Whether Amount  |% share [claim mutual |rejected [verification
receipt |claimed |of claim [of covered by |lien/ covered by |in total - dues,
admitted |claim (ljen or attachment |guarantee |amount of that may
attachment |removed? claims be set off
pending (Yes/No) admitted
; disposal
L RAND [2HARX] 1659 [ 1668 [TRADE] ro O N No 2505y O S o) ) TRADE
2: ?23%_2 L 941 I RTTOAN | wee No N S'R0A O o) o T RRR
L NS LWW D.03] &¥g |Toapg NI Ne N 008 /s (4] 2 ) =) SERM Lk (
TO T 288 2084 EXTELYA
— —_—

Page 7 of 8 =

————



